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Trivandrum Airport

Stri A. K. Gopalan:
Shri C. K. Chakrapant:
Shri E. K. Nayanar:
Shri P. Gopalan:

Shri Nambiar:

53,

Will the Minister of Tourissa and
Civil Aviation be pleased to state

(a) whether it 1s a fact that the
Customs Office at Trivandrum airport
15 housed in attached hut, and

(b) if so, the steps taken to provide
a building for housing the Custowmns
Checking Office?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh) (1) and
(b) Yes, Sir This 1s a tempoiary
arrangement 1t 15 proposed to under-
take additions and alterations to the
building at Trivandrum aerodrome to
provide accommodation for Customs
and other facilities

Cochin Airport

5194 Shri Nambsar:
Shri C K. Chakrapam:
Shri P Gopalan:
Shri E. K. Nayanar-

Will the Mimister of Tourism and
Civil Aviatiom be pleased to .tate

(a) whether 1t 15 a fact that the
Kerala Government have requested
the Centre for a separate civil aelo
drome at Cochin;

(b) whether 1t 1s also a fact that
the authorities concerned inspected the
sites 1 1986 for this purpose,

(c) whether any site had been selec-
ted, and

(d) whether this scheme has been
included n the Fourth Plan”

Fhe Minister of Tourism and Civil
Aviation (De. Karam Siegh): (a) Yes,
Sir The Civil Awviation Department
1s considering such a proposal,

(b) Yes, Sir.
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(c) A site at Edekattuvayal has
vrovisionally been selected The de-
tails of the survey are under examina-
tion

(d) No Sir

duTan FRY v W wgelt

5195. 50 wgie fag weadt :
=} ST et
ot forgmre  qvelt
Y B¥ W wEAW
Wt Ow Aew e
&Y T STen .
sy oy wifan
e qq wwm T :

Y qW A9y B 9 a7 A
RN o

(¥) &1 frq o & vaA
9T T F TH TEEAT T OATE
1 Ao By w2

(@) ™ @ w7 ¥
FIEIT A 799 @ a1 v FRw
Frdy fear 7, oy

() afe zr, m oW T
L2 S

ww, vfa, amarfos fewe war
ageTe WAy ¥ e wa (s
QAo MHo WTIEARR ) : (F) T=T
7 FTETQ el 7y 91 @ & S
qEY AT 9EF 97 7@ Z Ay |

(=) 9t ad
() s A e

Loans by R.Bl. to Central Cooperative
Banks

5196. Shri Nitiraj Singh Chaudhary,
Wili the Minister of Food and Agri-
cuftur be pleased to state

(a) whether it 18 a fact that the
Reserve Bank of India does not ad.





